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DELHI LEGISLATIVE ASSEMBLY
BULLETIN PART - II

(General information relating to legislative & other matters)
Tuesday, January 17, 1995 /pausa 27, 1916 (saka)

No.145 :
DETENTION AND RELEASE OF MEMBERS

The following communication datzad 13,1.1995 addressed
to the Hon., Speaker, Delhi Legislative Assembly, from the
Dy. Commissioner of Rolice, New Delhi District, New Delhi,

was received on 16th;Jénuafy; 1995 :

"I have the honour to inform you that

s/shri Sahab singh Chauhan, Fateh singh, -

Naresh Gaur, Balbir Singh, Murari Singh Panwar,

Inder Raj Singh, Ram Niwas Goyal and Dr. Gian Chand,
. MLAs alongwith their other supporters were detained

u/s 65 of Delhi Police Act, 1978 for disobeying the

lawful directions of Police from Parliament Street,

New Delni at 1.25 P.M. today i.e. 1331 s95, g

They were released at 1,50 P.M. from Police
station Parliament Street, New Delhi, the same
day i.e. 13-1.95."

No.l46

The following communication dated 14.1,1995 addressed
to the Hon. Speaker, Delhi Legiélative Assemply, from the
Addl, Cépmissioner of Police (HQ), New Delhi District, New
Delhi was received‘on 17th January, 1995 : '

"I have the honour to inform you that

Shri Murari Singh Panwar, MLA alongwith

his other supporters was detained u/s 65 of
Delhi Police act, 1978 for disobeying the lawful
directions of Police from Parliament Street, New .
‘pelhi at 1,40 P.M. today i.e, 14.1.95.

He was released at 1,50 P,M. from Police
Station Parliament Street, New Delhi, the same
day i.e., 1441.95.

P.N. GUPTA
SECRETARY




